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Naturally, the brunt of the interest being charged for educational loans
is borne squarely by the economically under privileged people. That too,
to the extent of 11.5 per cent, is being charged by the Banks, whereas
these families can enjoy only a low interest rate of 5.7 per cent even on
a long-term deposit in a scheduled Bank. Hence, a peculiarly anomalous
situation exists, to the detriment of the interests of the common people.
The State, as such, should ideally be responsible for basic amenities of
life like education, health, shelter, water, etc. In the given circumstances,
when the State is shying away from shouldering the responsibility, it
must take care of the existing interest differential to mitigate the genuine
difficulties being faced by the poor, lower middle class families of the
country.

Miserable working conditions in ship breaking yard in the
country
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1 } Transliteration in Urdu Script.
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THE VICE- CHAIRMAN (PROF. P.J. KURIAN): That is for the
Government to take note of. B

SHRI JAIRAM RAMESH (Andhré Pradesh): Sir, You should direct
the Government.

THE VICE-CHAIRMAN (PROF. P.J.KURIAN): That is what | said --
that is for the Government to take note of. There is an implied direction
in that.

Demand for expansion of rail services in the State of Jharkhand
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